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Indepeadent Public Stboo'-

3209. SHRI P. N. SOLANKI : 
SHRIONKAR LAL BfRWA : 
SARI KIKAR SINGH : 
SHRI D. R. PARMAR : 
LHRI DEVEN SEN: 

Will tbe Minister of EDUCATION 
AND YOUTH SERVICES be pleased to 
state: 

(a) tbe number of Independent public 
Be'bool~, Ineludlngtbose wbicb may not be 
members of tb e Hudmasters' Conference 
but are run on the pattern of tbe public 
scbools system existing tbroughout tbe 
country at tbe beginning of 19S<l Dnd at 
prcaent ; 

(b) the Stllte.wise break-up of sucb 
schools at present; 

(e) tbe number of State·run ~cbools 
provIding t be public &cbool patlcrn of 
education under the administrative control 
of Ministries like Defence, Education etc. 
wltb tbe names of eacb category of sucb 
scbools ; and 

(d) tbe total number of students 
separately' on rol\s of the Indipendent 
public scbools and tbe State-run public 
Icbools In tbe country at present 1 

THE MINISTER OF EDUCATION 
AND YOUTH SER V IC~S (DR. V. K. 
R. V. RAO): (a) to (d). The required 
Information Is not available witb the 
Ministry or Education. 

New System of Education la M. P. 

3210. SHRI LAKHAN LAL GUPTA: 
SEIRI M. G. U1KEY ; 
SHRI BABUNATH SINGH: 
SHRI NITIRAJ SINGH 

CAAUDARY: 
WIli tbe Minister o! EDUCATION 

AND YOUTH SERVICES be pleased to 
&tat. : 

(a) wbether Madhya Pradesb Govern-
meat bad takea approval of the Cealral 
Government before introdudn, tbe new 
&)'8t.m or educatloa In whkh B provl.loD 
bas been made reduce tbe period of lirst 
delR. count from tbree fears to two 
,earl; 

~) v.hether the oald "rovl.loa Is alalnst 
l\' t •• t1onlll educlltlon polity of tbe Centrld 

.. "M ........ ' 

(Jovernment and tb, ncommllldatioDl of 
the Kotbarl Commission: 

(c) If so, wbetber Central Government 
propose to take suitable actloa In tbls 
regard; and 

(d) ir aot tbe reasons tbere!or ? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V. K. 
R. V. RAO) : (a) No, Sir. 

(b) The decision of the State Govern-
ment docs aot appear to be In conformity 
witb the pattern proposed botb In the 
National Policy on Edutation (\968) and 
that recommended by the Education 
Commi6si.un (l964·6b). 

(c) aDd (d). la this matter, whlcb falls 
witbin tbe autbority of tbe Slate Govern-
meat the Government of India can only 
advl~ Ibe State Government to Implement 
the natioDal policy on education. 

UNa::SCO Report on Braln-Drala 

3211. SHRI D. R. PARMAR I 
SHRI P. N. SOLANKI: 
SHRI ONKAR LAL BERWA: 
SHRI KIKAR SINGH: 
SHRI DEVEN SEN: 

Will the Minister of EDUCATION 
AND YOUTH SER VICES be pleased 10 
state: 

(a) whethcr Governmenl are aware 
tbat as per report of the Uoited Nations 
Educational Sdenti6c and Cultural Orlanl-
sation, India has undergone a loss of more 
than rupees four crores due to expenses 
Incurred on education etc. in the post-war 
period on account of brala-drain ; 

(b) wbether it Is a ract that 6121 and 
3180 persons after taklnl education· ia 
technical and medical scieates have mil-
rated to America and Canada respectively 
and even now persoDS of the above men-
tioned categories are migratinl to otber 
touatries from ladia: aad 

(c) If so, wbat arrangements are belnl 
made to cbeck tbe ellodus of sucb sp.clall-
sed persons in tbe Interest cf India? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V.K.R.V. 
RAOi : (a) The Government has seen the 
report, 

(b) 'Iberc ii lOme mllratlon of "'bpi. 
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cal an d medical personn,1 from India. As 
relards 61ures we havD no precise iofor-
malion. This Is a phenomenon not pecu-
liar to India bUI Is happenlnl all over the 
world. 

(c) It is not possible to stop persons 
from 80lnl abroad. but a number of steps 
have been taken to to facilitate return of 
Indian scientist. to India. A Statement 
regardlnl tbese Is attacbed : 

STATEMENT 

Tbe followlnl sleps have been taken to 
facilitate return of sclenti6c and techni· 
cal personnel to India: 

(i) Creation of a Scientists' Pool to 
provide for temporary placement 
of well.quali6ed Indian scientists 
and te,hnologists returning from 
abroad. 

(Ii) 

(iii) 

(Iv) 

Creation of supernumerary posts 
In approved scientl6c institutions 
to which temporary appointments 
can be made quickly from amonl 
the scientists working and study-
ing abroad. 
The Union Public Service Com· 
minion and most of the State 
Public Service Commissions have 
alreed to treat Indian scientist. 
and technololist. whose parti. 
culars appear in National Rells-
ter as 'Personal Contact' candi-
dates for all posts advertised by 
them. The Union Public Service 
Commission has also made arran-
lements for Interviewlnl Indian 
scientists and technologists abroad 
for posts In India. 
Maintenance of a Special Section 
of the National Register of Scien· 
ti6c and Technical Personnel for 
enrolment of Indian Icientlsts and 
tecbnolorl'ts abroad and for tbe 
circulation of their name. to ,II 
Ministries, Departments of the 
Government of India. State 
OovernlDcntl, Uoion and Stato 
Public Service ComlDissions, Unl-
versitie" Public Sector Industries 
and larlle private sector establish-
ments. The nalllOS of luch penon-
nel are publisbed in tbe monthly 
Technical Monpower Bulletin 
(C. S. I. Ro., wblC!l" 61a,,.buled 

free to about 3000 organisation! 
all over Indb. 

(v) Provision for payment of travel 
,rant to Icientilta, who, on their 
selection for appointment in re-
search·lnstitutlons in India, under-
take to serve those Institutions 
for a minilDulD period of three 
years. 

Balurabat AerodrolDe Weat Beqal 

3212. SHRI C. K. BHATTACHA-
RYYA: Willtbe Minister of TOURISM 
AND CIV!L AVIATION be pleased to 
state: 

(a) whether there is a well· equipped 
aerodrome at Balurlhat, West Beolal, 
Iylnl unused ; 

(b) whether qualified personnel and 
Radio Navigational facilities are available 
at this aerodrome ; 

(c) whether representations have been 
received from local representatives for In-
troducinll an air service to Iinle the town 
with Calcutta, similar to the two servIce. 
linkiol Calcutta with Gauhati and other 
places and with Agartala and other places; 
and 

(d) whether It is pro pOled to meet the 
requirements of Ihe people? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINOH): 
(a) and (b). An aerodrome is maintained 
at Balurghat for emergency use. Qtlli6ed 
aerodrome and communication .taft' are 
posted to the aerodrome, and Radi 0 
Navllational facilities are available on a 
Ii nited scale. 

(c) Yes, Sir. 
(d) Indian Airlines do not propose 10 

air·link Balurlhat with Calcutta presently, 
as tho trafle potential on this SOCIO r will 
not justify economic operatIon. 

tf+ fiIr~ IIIl m.n 
3213. eft ~ VR1f: tm m.n 

PT ~W i1n ~ ~ ~ ~ftfT 
~il"fiI;: 

(iii) If'n' lit ~~ t flli ~-.1t 1f1r-
""~, ~ ~ ~m~ 




